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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 05.08.2016

NAME OF THE COMPANY: Sh. Diwakar Sharma
Vs.
M/s. Shubhkamna Buildtech Pvt. Ltd. & Ors.
SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956 and 241/242 of the
Companies Act 2013

SND. NAME DESIGNATION REPRESENTATION SIGNATURE
(1) HArAL KAfeol2. (Helvoecte)  Phlirress @’4 :
yovin Marle (Apv) Responaland w1 \
(2 Ra ¢r. us (np)[2e0 A@—f"
Order

Ld. Counsel for the Petitioner applies for withdrawal of the Petition by stating
that the matter between the parties has been settled amicably.

Dismissed as withdrawn. ﬂ W .
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